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(b) The main reasons are —

(1) Under the existing instructions, only
80%, of such temporary posts can be con
verted into pcrmanent ones  The position
1 revicwed from time to tume and action
for conversion taken,

(n) Certamn posts of Dircctor and above
are not 1o he made permanent m accordance
with the existing mstractions

(m) Ihc guestion of cnguusanon  of
the Butcwu of Public Enterpriscs in the
hght of the recommendations of the Action
Committee on Public Enwiprises v unda
conaderation  and as soon a8 a dedsion on
the revised set up v known the action to
declare the temporary posts into pelmancut
oncs will be taken

(11y The rccommendiuons o the St
Inspection Un t which conducted the work
study of onc of  the  Departments are

awaited
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PAPFRS LAID ON THF T ABLE

TORLIGN IXCHANGI RECLIAMNON (WWCJ\'!'I(}N
OF NAMES) RULES 1975

The Mimstar of State in the Munistry of
FINANCE (SHRI PRANAB KUMAR
MUKHERJEE) 1 beg to lay on the Table
a copy of the Foreign Exchange Regulation
(Publicanon of Names) Rules 1975 (Hinds
and English versions) published 1in Noufi
cation No GSR 417 in Gazette of India
dated the 29th March 1975 under sub
section (8) of section 79 of the Foreign Ex
change Regulation Act, 1973 [PLACED IN
1IBRARY SEF NO [T 9514/75)

APRIL 25, 1975

P.A.C.
TEA (AMENDMENT) RULES, 1975

212

The Deputy Mimster in the Minstry of
COMMERCE (shri Vishwanath Pratap
Singh) I beg o lay on the Table a copy
of the 1ca (Amendment) Rules, 1975 (Hind:
and English versions) published m Notifi
ction No GSR 154 (E} in Gazette of
Incha duted the 20th March 1975, under
sub scction (9) of secuon 49 of the Tea Act
1953 [PLACFD IN 1IBRARY SEE NO
1 T 9515/75)

1201 Hrs

COMMITTEE ON PUBLIC
UNDERTAKINGS

SINTY THIRD AND SIATY BOUKIH RIPORTS K
MINLIFIS

SHR1I  NAWAL  RISHORE SHARMA
(DALSY) | g w prosent the following
Reports amd Minutes of the Commitice on
Public Undertakings

() {v Sixty vurd Report on the National
Fesule Corporation Iimited

() Minutes of the sittings of the
Commutiee relating to the above Re

port

{my (&) Sixty fourth  Report on  the
Indian  Putrachemicals  Corporation
Limuted

(b) Minutes of the  wttings of the
Commuttee relating to the abme Re

port
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PUBLIC ACCOUNTS COMMITTEE

HUNDRED AND FORTY SEVENTH, HUNDRED AND
EIFTY NINTH & HUNDRED AND SIXTIETH
RCPORTS

SHRI JYOTIRMOY BOSU (DIAMOND
HARBOUR) 1 beg to present the follow
g Reports of the Public Accounts Com
inittee —

(I) Hundied and fifty ninth Report o»
Paragraph 27 of the Report of the
Gomptroller and Auditor General of
India for the year 1972-73, Umion
Government (Civil) relating to the



